
N TION LC MPA BUNAL

MUMBAI llENCH. MUMBAI

CORAM Prescnt

SECTION OF THE COMPANIES ACT: I & BP Code 2016

NAME DES]GN 1'l N

C.P No. 1o9s/(MAH,
CA No.

SHRI B,S,\', PRAKASH KUM
MEMBER i.

SHRI V, NALLASENAPATHY
MEMBER (T)

SIGNATU

A1'TENDENCE-CUM'ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF

iio rertoNar, coMPAI'IY t \w TRIBUNAL oN 07 07 2017

NAME OF THE PARTIES: Punjab National Bank

Anand Distiller Pvt.Ltd

S

d

AA \)

AAU.

$ *" u,\,]

S.E lcn,h'-"
r, N, Al{da,Ll

A),

sd/-
B.S.V. PRAKA

M e.t c s-

ORDER f-
1 7

As this Bench is not in a position to ascertain figures ftom the record provided
by the Petitioner, to correlate the claim made in the petitiory the Bank authorities are
hereby directed to be present on the next date of hearing.

List this matter for further hearing on 1 1 .07.201 Z.
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